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[Shri Vasant Sathe]

pushed him. They tried to beat him.
Now what is more serious....(Inter-
Tuptions). He was beaten. I would
like to know: 18 it not the duty of
the Court....Can the Shah Commis-
sion not give protection to the witness
in its own precincts?**

(Interruptions) **
MR. SPEAKER: I will not allow it.

SHRI VASANT SATHE: No, Sir,
protection must be given.

(Interruptions)**

SHRI VASANT SATHE: If protec-
ton is not given, then how the
decorum of the court is to be main-
tained. So, Mr. Shah has feiled to
give protection to Mr. Sanjay and
maintain the decorum of the Court.
This is the charge. (Interruptions).
The police and Mr. Charan Singh are
hand in glove with those rough, tough
who wanted to create lawlessness.
These anti-social elements and the
RSS went there to attack Mr. Sanjay.

MR. SPEAKER: You have mention-
cd all this.

SHRI VASANT SATHE: No pro-
tection 1s given to witnesses. I would
like to know how can the justice
be done. This is my submission.
They are the anti-social and undesir-
able elements.

SHR1 KANWAR LAL GUPTA:
Shri Sathe is behaving lhke Mr.
Sanjay Gandhi, here.

12.20 hrs.

RE. STAY-IN STRIKE BY STATION
MASTERS ON THE SOUTHERN
RAILWAY—contd.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore): We are having
a call attention on railway accidents

APRIL 24, 1978

in Southern Rly. a8y

and the hon. Minister is here. ¥ weuld
also request him that he should im-
mediately assure us that he will in-
tervene in the agitation of the station
masters that is taking place in the
sourthern railway because a serious
situation has come up, It is not only
a question-~whether the trains are
being ryun sefely or not. Station
masters are being arrested. Mean-
while untrained personnel are being
recruited in order to make trains
run. It is only in this zone that the
trouble is there. Your zonal admi-
nistration in the Southern Railway is
not taking up issues which have been
settled in other zones. I should
appeal to the Minister that it is very
urgent that he should intervene im-
mediately in this matter and bring
about a settlement. I gave a call
attention notice and I am not insish-
ing on the call atention. I should
like through you, Sir, to insist that
the Minister, a3 soon @8 he finishes
the reply here, immediately inter-
venes in this matter and bring an
end to this agifation which is going
on since 20 April.... (Interruptions).

SHRI O. V. ALAGESAN (Arko-
nam): I am glad the hon. Minisfer
of Railways ijs present in the House.
I should like to add my voice to that
of hon. Member Shri Kalyanasunda-
ram and my sister Shrimati Parvathi
Krishnan. The strike of the station
masters and the assistant station
masters in the southern zone has
created a very difficult situation. Not
only goods and passenger gervices are
being very much dislocated; it is
causing great inconvenience to a large
number of persons. For instance in
my town the other day as many as
5000 persons were stranded; they
could not get seats in the buses; they
had to pay enormous amounts to get
seats in taxies ang proceed to Mad-
ras. It is a serious situmtion that
obtains in the Southern Railway. 1
am told that as many as 150 station
masters and assistant stations masters

**Expunged as ordered by the Chair.
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have been suspended and out of them
about 37 station masters and assistant
station masters had been arrested
Thig 13 the situation about which I
have given a call attention notice to
you I do not know why Shrimat
Parvathi Krishnan is withdrawing the
call attention

MR SPEAKER She has
‘called’ the attention

SHRI O V ALAGESAN I ghould
like the hon Minister to come with
a satisfactory statement on the mat-
ter

already

1225 hrs,

RE DISTURBANCES IN THE PRE-
CINCTS OF SHAH COMMISSION—
contd
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